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13. SIKKIM 

1. Oangtok 

2. GyaJshing 

3. Ma.ngan 

4. amchi 

14. TRlPURA 

1. orth Tripura 

2. South Tripura 

3. We t Tripura 

15. UITAR PRADESH 

t. Banda 

2. Chatnoli 

3. Fatehpur 

4. Hamirpur 

5. JatalJn 

6. Jaunpur 

7. Pauri Garhwal 

. ultanpur 

9. Tehri Garhwal 

] O. Uttar Kashi 

11. Kanpur Dehat 

16. WEST BE GAL 

1. Bankura 

2. 00 h Behar . 

3. Darjeeling 

4. Jalpaiguri 

5. Maida 

17. ANDAMAN & NICOBARISLANDS 

1. Nicobar Island 

18. ARUNACHAL PRADESH 

1. Kameng 

2. Siang 

3. Suban iri 

4. Tirap 

19. DADRA & NAGAR HAVBLI 

1. Dadra & agar Haveli 

20. LAKSHADWEEP 

1. Laksbadweep 

21. MIZORAM 

1. Aizwal 

2. Lunglez . 

"GuldeUnes for discharge of dustrial 
eftlueots" 

*367. SHR[ AMAL DATTA: Will 
the PRIME MINISTER be pJeased to 
state: 

(a) whether any guideline are being 
framed and implemented in re peet of di • 
ch rge of industrial effluents in the ri-
vers? 

TH PRIME MINI TER (SHRI-
MATT INDIRA GANDH): Ye Sir, 
Guidelines in re pecl Of 9 types of in-
duslrie have been formulated and issued 
by the Central Board for Prevention and 
Control of Wate r Pollution to all the 
State Board and the concerned indu trial 
unit for implementation. The Work for 
the remaining 8 types of indu trie 
in progress. 

etting up of Industrial E tates 

*368. SHRI HARIHAR OR N: Will 
the Minister of INDUSTRY be plea ed 
to c;;tate: 

(Li) whether Government have a pro-
po a1 to et up more industrial estate in 
order to indu triali e place of industrial 
importance' 

(b) if so, which place of Orissa, fav-
ourable for etting up indu try, have 
been elected for etting up of indu trial 
e, tate; and 

(c) the d~tail thereof? 

THE MfNISTER OF INDUSTRY 
(SHRT NARAYAN DATI TIWARI): 
(a) to (c) The State Governments be: 




